IN THE HIGH COURT OF

ORISSA, CUTTACK
Institution of Applications for issue of Certified
Copies.
Report on :30-04-2025
Date 30.04.2025

] cMP-
34814/2025(30.04.2025 [0 INIRANJAN ROUT [C.O. Order Dtd. 2025-04-25
34815/2025(30.04.2025 |NE(C)- DILLIP SAMAL |C.O Order Dtd. 2025-04-24
04 7493/2025 -0 :
WRIT
WP (C) - o BRANCH
34816/2025(30.04.2025 |J 007 IDILLIP SAMAL [C.O. Order Dtd. 2025-04-22 |7 ure
BENCH-1)
34817/2025(30.04.2025 |NE(C)- UMAKANT SAHOO |C.O. Order Dtd. 2025-04-24
10610/2025
ABLAPL- COURT
34818/2025 30.04.2025 S. CHOUDHURY |C.0. |NO. |order Dtd. 2025-03-21 |BATL-1
1199/2025 >
COURT
BLAPL- BINDU SAGAR
34820/2025[30.04.2025 [ o (oD c.o. §2. Order Dtd. 2025-04-22
COURT
BLAPL- AMLAN SHAKTI
34821/2025(30.04.2025 )00 o D c.o. TS. Order Dtd. 2025-04-23
ABLAPL- COURT
34822/202530.04.2025 MR SAHOO C.0. |NO. 2 order Dtd. 2025-04-24
496/2025
OLD
ABLAPL- COURT
34823/2025 |30.04.2025 HK DASH C.0.  |NO. 2 lorder Dtd. 2025-04-25
4505/2025
OLD
BLAPL— COURT
34824/202530.04.2025 RK MALLICK C.0.  INO. 2 lorder Dtd. 2025-04-23
2326/2025
OLD
APl COURT
34825/2025 30.04.2025 JR NAYAK C.0. |NO. 2 |order Dtd. 2025-04-23 |BAIL-1
2292/2025
OLD
BLAPL— COURT
34826/2025 30.04.2025 MR ROUTRAY C.0. |NO. 2 lorder Dtd. 2025-04-23 |BAIL-1
2290/2025
OLD
BLAPL- COURT
34827/202530.04.2025 MR ROUTRAY C.0.  |NO. 2 order Dtd. 2025-04-23 |BAIL-2
2485/2025
OLD
[34829/2025(30.04.2025 [BLAPL- |SANTOSH C.0.  |COURT |order Dtd. 2025-04-23




2665/2025 |CHANDRA NO. 2
ATABUDHI OLD
— COURT
34830/202530.04.2025 J KAMILA NO. 2 |Order Dtd. 2025-04-23 BAIL-2
2294/2025
OLD
— COURT
34832/2025|30.04.2025 B B ROUT NO. 2 |Order Dtd. 2025-04-25
2455/2025
OLD
— COURT
34833/2025|30.04.2025 MR SAHOO NO. 2 |Order Dtd. 2025-04-23
3035/2025
OLD
BLAPL- COURT
34834/2025|30.04.2025 RK MALLICK NO. 2 |Order Dtd. 2025-04-24
2386/2025
OLD
BLADI- COURT
34835/2025(30.04.2025 MR SAHOO NO. 2 |order Dtd. 2025-04-24
3331/2025
OLD
— COURT
34837/2025|30.04.2025 K DAS NO. 2 |Order Dtd. 2025-04-24
2379/2025
OLD
BLADI- COURT
34838/202530.04.2025 B MOHANTY NO. 2 |Order Dtd. 2025-04-24
2356/2025
OLD
BLADI- COURT
34839/2025(30.04.2025 G JAYASINGH NO. 2 |0rder Dtd. 2025-04-24
2451/2025
OLD
— COURT
34840/2025(30.04.2025 G JAYASINGH NO. 2 |0rder Dtd. 2025-04-24
2355/2025
OLD
BLADT COURT
34841/2025|30.04.2025 PN NAYAK NO. 2 |Order Dtd. 2025-04-24
2382/2025
OLD
— COURT
34848/2025|30.04.2025 J KAMILA NO. 2 |Order Dtd. 2025-04-24
2395/2025
OLD
— COURT
34849/2025|30.04.2025 P JENA NO. 2 |Order Dtd. 2025-04-24
2423/2025
OLD
e — COURT
34851/2025|30.04.2025 RK MALLICK NO. 3 |Order Dtd. 2025-04-25
2646/2025
OLD
— COURT
34852/2025|30.04.2025 SK SUNDARA NO. 3 |Order Dtd. 2025-04-25
2480/2025
OLD
COURT
BLAPL- SANJIB KUMAR
34856/2025|30.04.2025 2389/2025 |BHANJADEO gib 3 |Order Dtd. 2025-04-24 BAIL-1
COURT
BLAPL- JADUNATH
34857/2025|30.04.2025 2796/2025 |PRADHAN NO. 3 |Order Dtd. 2025-04-24 BAIL-2
OLD
WP (C) - COURT
34858/202530.04.2025 5258/2025 SARAT DASH NO. 3 |Order Dtd. 2025-04-23

OLD




COURT

WRIT

WP (C) - BRANCH
34859/2025(30.04.2025 |72 )7 ISARAT DASH 225 3 [order Dtd. 2025-04-23 [\ [
BENCH-3)
CONTC- COURT
34860/2025 30.04.2025 M. R. BARIK NO. 3 |order Dtd. 2025-04-25
6200/2024
OLD
I COURT
34861/2025 30.04.2025 M. R. BARIK NO. 3 |order Dtd. 2025-04-25
6186/2024
OLD
COURT
BLAPL- BIBHUTI RANJAN
34868/2025|30.04.2025 |5 000 B NO. 3 |order Dtd. 2025-04-25 |BAIL-1
OLD
WRIT
WP (C) - COURT B _ BRANCH
34870/2025(30.04.2025 |J 07  |BALARAM SINGH No. g lorder Dtd. 2025-05-07 ['NNUCL
BENCH-3)
WP (C) - COURT o WRIT
34872/2025(30.04.2025 |J 0507 |BALARAM SINGH FoORT lorder ptd. 2025-05-07 [T T
m WP (C) - COURT Coa WRIT
34873/2025(30.04.2025 ({0097 |6k PATRA FOURY lorder prd. 2025-04-23  [TRC
COURT
34874/2025(30.04.2025 |CONTCo M/S. MITHUN NO. 3 |0rder Dtd. 2025-05-16
966/2025 |DAS
OLD
COURT
WP (C) - ACHYUTANANDA _ _ WRIT
34876/2025(30.04.2025 |0 15" L IDIAIE gg. Order Dtd. 9999-12-31 |10
COURT
WP (C) - o WRIT
34877/2025(30.04.2025 |g 400 o N K ROUT 2?. Order Dtd. 2025-04-29 [ni® .
COURT
WP (C) - L WRIT
34878/2025(30.04.2025 7210 I NAYAK gg. Order Dtd. 9999-12-31 (170 .
34879/2025|30.04.2025 |NE(C)~ S. BARIK EgURT
04 9576/2025 |° 0y
B () - COURT
34880/2025(30.04.2025 |0 07 la.MoHANTY SS. Order Dtd. 2025-04-23
W (C) - COURT
34881/2025(30.04.2025 |J /457 I MOHANTY gg. Order Dtd. 2025-04-23
e (C) - COURT
34882/2025(30.04.2025 | /0l” | K. MOHANTA Sf' Order Dtd. 2025-04-23
B () - COURT
34883/2025(30.04.2025 [JPEL7 IR.R.DAS gg. Order Dtd. 2025-04-23
COURT
WP (C) - o WRIT
34885/2025(30.04.2025 |0/ 100 . M.DAS gg. Order Dtd. 2025-04-24 [12®
” WP (C) - COURT o
34886/2025(30.04.2025 |S219° e K. JENA s %t lorder ptd. 2025-04-23




| | 1
COURT
WP (C) - SURYAKANTA
34887/2025|30.04.2025 5258/2025 |DASMOHAPATRA g?. Order Dtd. 2025-04-23
WP (C) - COURT
34888/2025|30.04.2025 A.K.SWAIN NO. 2 |Order Dtd. 9999-12-31
6776/2025
OLD
WP (C) - COURT WRIT
34889/2025|30.04.2025 8973/2025 S .BARDHAN NO. 6 Order Dtd. 2025-03-28 BRANCH-8
WP (C) - COURT WRIT
34890/2025|30.04.2025 6439/2025 J.SAHOO NO. 6 Order Dtd. 2025-04-24 BRANCH-7
WP (C) - COURT v
34891/2025|30.04.2025 10617/2025 N.BISWAL NO. 6 Order Dtd. 2025-04-24
WP (C) - COURT WRIT
34893/2025|30.04.2025 10319/2025 N.SAHOO NO. 6 Order Dtd. 2025-04-23 BRANCH-4
WRIT
WP (C) - COURT BRANCH
34894/2025|30.04.2025 9832/2025 R.K.BARIK NO. 6 Order Dtd. 2025-04-24 (DIVISION
BENCH-2)
COURT
WP (C) - WRIT
34895/2025|30.04.2025 10898/2025 S.K.RATH ggb 2 |Order Dtd. 9999-12-31 BRANCH=2
WP (C) - COURT e
34897/2025|30.04.2025 5634/2025 D.LALA NO. 6 Order Dtd. 2025-02-28
WP (C) - COURT WRIT
34898/2025|30.04.2025 10250/2025 N.K.ROUT NO. 6 Order Dtd. 2025-04-23 BRANCH-7
WP (C) - COURT
34899/2025|30.04.2025 B.K.ROUT NO. 2 |Order Dtd. 9999-12-31
11039/2025
OLD
WP (C) - COURT
34900/2025|30.04.2025 10959/2025 A.K.JATI NO. 6 Order Dtd. 2025-06-18
WP (C) - COURT
34901/2025|30.04.2025 10526/2025 M.NAYAK NO. 6 Order Dtd. 2025-04-25
WRIT
WP (C) - COURT BRANCH
34902/2025|30.04.2025 8539/2025 R.K.BARIK NO. 6 Order Dtd. 2025-04-24 (DIVISION
BENCH-1)
WP (C) - COURT
34903/2025|30.04.2025 10610/2025 P.K.MISHRA NO. 6 Order Dtd. 2025-04-24
WP (C) - COURT WRIT
34908/2025|30.04.2025 11032/2025 P.K.JENA NO. 6 Order Dtd. 2025-05-08 BRANCH-8
COURT
WP (C) - WRIT
34910/2025|30.04.2025 8606/2025 N.SAHOO ggb 2 |Order Dtd. 9999-12-31 BRANCH-6




COURT
WP (C) - o WRIT
34911/2025(30.04.2025 | 2 |B.BEHERA NO. 2 |Order Dtd. 9999-12-31 |l oo .
OLD
WP () - COURT
34913/2025(30.04.2025 P.K.MOHANTY NO. 2 [order Dtd. 2025-04-22
10793/2025
OLD
WP (C) - COURT gii;CH
34915/2025(30.04.2025 |7 oof0 " o |P.K.MOHANTY gib 2 jorder Ded. 2025-04-22 [[oic oo
BENCH-1)
COURT
WP (C) - o WRIT
34916/2025(30.04.2025 |07 o |S.NAYAK gib 2 [order Dtd. 2025-04-22 [ .
COURT
WP (C) - DEBADEEPTA A
34918/2025 (30.04.2025 [/ 050 000 lontoo NO. 2 [0rder Dtd. 2025-04-23
OLD
COURT
WP (C) - DEBADEEPTA CAa WRIT
34920/2025(30.04.2025 [0 200 oo ggb 2 [order Dtd. 2025-04-23 [l . o
WRIT
COURT
WP (C) - DEBADEEPTA A BRANCH
34921/2025 (30.04.2025 [/ o0 00| ggb 2 jorder Dtd. 2025-04-23 [/[Corl o
BENCH-3)
COURT
WP (C) - o WRIT
34923/2025(30.04.2025 [/ o20° KK RATH gfb 2 [order Dtd. 2025-04-29 1o o . .
WP (C) COURT
34925/2025(30.04.2025 ;200" o |A.K.MISHRA 28. Order Dtd. 2025-05-06
W (C) - COURT
34926/2025(30.04.2025 |2 o0 o |A.K. SWAIN gg. Order Dtd. 2025-05-06
COURT
WP (C) - o WRIT
34932/2025(30.04.2025 |35 000 o R CH ROUT ggb 2 [order Dtd. 2023-12-07 |1 . .
CONTC- COURT
34933/2025(30.04.2025 B SAMAL NO. 2 [0order Dtd. 2025-04-25
2275/2024
OLD
— COURT
34934/2025(30.04.2025 B B ROUT NO. 2 [order Dtd. 2025-04-25
3019/2024
OLD
CONTC- COURT
34935/2025(30.04.2025 D SAMAL NO. 2 [order Dtd. 2025-04-25
4671/2024
OLD
— COURT
34937/202530.04.2025 A K MOHANTY NO. 2 [0rder Dtd. 2025-04-25 |CONTEMPT
5511/2024
OLD
S COURT
34939/2025(30.04.2025 M R BARIK NO. 2 [order Dtd. 2025-04-25 |CONTEMPT
1712/2023
OLD
CONTC— M/S COURT
34940/2025|30.04.2025 4406/2024 RAMAKRISHNA NO. 2 |Order Dtd. 2025-04-25 CONTEMPT
BISOYI OLD
[34941/2025(30.04.2025  |conTC- IMADAN MOHAN ICOURT |Order Dtd. 2025-04-25




5505/2024 |DAS NO. 2
OLD
COURT
RSA- SECOND
34953/2025|30.04.2025 414/2012 K NO. 2 APPEAL
OLD
COURT
WP (C) - WRIT
34954/2025|30.04.2025 40116/2023 M NAIK NO. 2 |Order Dtd. 2025-04-25 BRANCH-4
OLD
COURT
WP (C) - WRIT
34955/2025|30.04.2025 40116/2023 J LENKA NO. 2 |Order Dtd. 2025-04-25 BRANCH-4
OLD
COURT
BLAPL- AMLAN SHAKTI
34956/2025|30.04.2025 13033/2024 |PAUL NO. 2 |Order Dtd. 2025-04-24
OLD
SLAPL- COURT
34957/2025|30.04.2025 R.C.MAHARANA NO. 2 |Order Dtd. 2025-04-24 |BAIL-2
2582/2025
OLD
SLADL- COURT
34958/2025(30.04.2025 B.K PANDA NO. 2 |Order Dtd. 2025-04-23
2329/2025
OLD
SLAPL- COURT
34959/2025|30.04.2025 R.C.MAHARANA NO. 2 |Order Dtd. 2025-04-24
2387/2025
OLD
COURT
WP (C) - WRIT
34960/2025(30.04.2025 10324/2025 S.PANDA ggb 2 |Order Dtd. 2025-04-25 BRANCH-5
COURT
WP (C) - WRIT
34961/202530.04.2025 2503/2021 |G SATAPATHY NO. 2 |order Dtd. 2025-04-25 | oo . .
OLD
WP (C) COURT
34962/2025|30.04.2025 B SAMAL NO. 2
4050/2025
OLD
COURT
WP (C) - WRIT
34964/2025|30.04.2025 22495/2016 S DASH NO. 2 |Order Dtd. 2025-04-25 BRANCH-6
OLD
COURT
WP (C) - WRIT
34965/2025|30.04.2025 33817/2022 M M NAYAK NO. 2 |Order Dtd. 2025-04-24 BRANCH-6
OLD
ALADL- COURT
34966/2025|30.04.2025 RK BARIK NO. 2 |Order Dtd. 2025-04-24 BAIL-1
2361/2025
OLD
COURT
WP (C) - WRIT
34967/2025|30.04.2025 11195/2013 P. CH.DAS NO. 2 |Order Dtd. 2025-04-25 BRANCH-7
OLD
COURT
WP (C) - WRIT
34968/2025|30.04.2025 10985/2013 P K NAYAK gib 2 |Order Dtd. 2025-04-25 BRANCH-5
CRLMC- COURT
34974/2025/30.04.2025 S.BISWAL NO. 2 |Order Dtd. 2025-04-22
3657/2024
OLD
COURT
RSA- SECOND
34976/2025|30.04.2025 116/2024 K C SAMAL NO. Order Dtd. 9999-12-31 APPEAL

12




COURT

21

RSA- SECOND
34983/2025|30.04.2025 329/2014 L K NAYAK g?. Order Dtd. 2025-06-30 APPEAL
m WP (C) - COURT e WRIT
34988/2025|30.04.2025 10147/2018 R R DAS NO. 8 Order Dtd. 2025-05-08 BRANCH-1
COURT
RSA- SECOND
34990/2025|30.04.2025 62/2022 K C SAMAL 22. Order Dtd. 2025-06-17 APPEAL
COURT
WP (C) - o WRIT
34992/2025|30.04.2025 11151/2024 S S BISWAL gg. Order Dtd. 2025-06-18 BRANCH-2
COURT
WP (C) - o WRIT
34995/2025|30.04.2025 7769/2023 H K ROUT gg. Order Dtd. 2025-04-24 BRANCH—7
W (C) - COURT
34997/2025|30.04.2025 M R SAHOO NO. Order Dtd. 2017-03-06
3224/2017 03
COURT
WP (C) - o WRIT
34999/2025|30.04.2025 2968/2024 P BEHERA gg. Order Dtd. 2025-04-25 BRANCH-5
COURT
WP (C) - o WRIT
35001/2025(30.04.2025 |5 5200, [P K DAS gg. Order Dtd. 2025-04-24 Lo . o
W (C) - COURT
35004/2025|30.04.2025 J PRADHAN NO. Order Dtd. 2025-04-29
9601/2025 23
CONTC- COURT
35005/2025(30.04.2025 S GUPTA NO. |Order Dtd. 2025-04-25 |CONTEMPT
5615/2023 23
W (C) - COURT
35012/2025|30.04.2025 17377/2024 T K DAS g?. Order Dtd. 2025-03-24
COURT
WP (C) - o WRIT
35015/2025|30.04.2025 11332/2025 S. K. BEHERA g?. Order Dtd. 2025-04-29 BRANCH-8
e (C) - COURT
35016/2025|30.04.2025 24261/2024 S. K. BEHERA g?. Order Dtd. 2025-04-22
W (C) - COURT
35017/2025|30.04.2025 24309/2024 S. K. BEHERA 22. Order Dtd. 2025-04-22
W (C) - COURT
35018/2025|30.04.2025 24747/2024 S. K. BEHERA 2?. Order Dtd. 2025-04-22
MATA COURT
35019/2025|30.04.2025 P. K. BARIK NO. Order Dtd. 2025-04-25
307/2024 o1
MATA COURT
35020/2025|30.04.2025 M. R. BARIK NO. Order Dtd. 2025-04-25
307/2024 o1
COURT
WP (C) - HAREKRUSHNA o WRIT
35021/2025|30.04.2025 9886/2025 |DASH NO. Order Dtd. 2025-04-25 BRANCH-1




WP (C) -

COURT

WRIT

35022/2025(30.04.2025 {77V IR, K. BARIK NO. 2 (Order Drd. 2025-04-29 ['R7°
OLD
COURT
WP (C) - o WRIT
35023/2025(30.04.2025 [[7I50° IR. K. BARTK gib 2 jorder Dtd. 2025-04-29 ['37f.
WP (C) - COURT
35024/2025|30.04.2025 R. K. BARIK NO. 2 |order Dtd. 2025-04-29
11333/2025
OLD
B () - COURT
35025/2025 30.04.2025 R. K. BARIK NO. 2 |Order Dtd. 2025-04-29
11335/2025
OLD
e (C) - COURT
35026/2025 30.04.2025 B. SAMAL NO. 2 |order Dtd. 2025-04-29
24680/2024
OLD
0B () - COURT
35027/2025|30.04.2025 N. C. SINHA NO. 2 |Order Dtd. 2025-04-24
22126/2024
OLD
RPFAM- SOURAV CH. COURT
35028/2025(30.04.2025 |J-0S PO Fo0RY order ptd. 2025-04-29
CRLMC- JADUNATH COURT
35029/2025(30.04.2025 [ TECT FOURT lorder prd. 2025-04-29
0B () - COURT
35030/2025 30.04.2025 RANJIT MOHANTY NO. |order Dtd. 2025-04-25
7670/2025 0
COURT
CRLMC- SRINITRASH CRIMINAL
35031/2025(30.04.2025  (T5E0E oy Tg. Order Dtd. 2025-04-24 |-X2
BINI MISHRA,
MR.BIJAYA
CRLA- KUMAR BEHERA COURT CRIMINAL
35036/2025(30.04.2025 o0 FOURT lorder pra. 9999-12-31  [TRRT
MR .DHARANIDHAR
NAYAK
ABLAPL- COURT
35037/2025 30.04.2025 S MOHANTY NO. |Order Dtd. 2025-04-29 |BAIL-1
4439/2025 -
MACA- COURT MISC.
35038/2025 30.04.2025 S.R. OJHA NO. 2 |Order Dtd. 2025-06-26 |APPEAL
976/2023
OLD SEC.
COURT
35039/2025(30.04.2025 |[PPLAPL- o oaMvar NO. |order Dtd. 2025-04-25
4493/2025 0
MACA- COURT MISC.
35040/20251(30.04.2025 A K MOHANTY NO. Order Dtd. 2025-04-24 APPEAL
598/2024
17 SEC.
MACA- COURT MISC.
35041/2025 30.04.2025 S K SAHOO NO. |Order Dtd. 2025-04-24 |APPEAL
598/2024
17 SEC.
MACA COURT MISC.
35042/20251(30.04.2025 M K PATI NO. 3 |Order Dtd. 9999-12-31 APPEAL
907/2023 e i




MACA- COURT MISC.
35043/202530.04.2025 S K PRADHAN NO. 3 |Order Dtd. 2025-04-29 |APPEAL
332/2024
OLD SEC.
MACA— COURT MISC.
35044/2025|30.04.2025 N K ROUT NO. 3 |order Dtd. 2025-04-29 |APPEAL
332/2024
OLD SEC.
WP (C) - COURT
35045/202530.04.2025 B DAS NO. 3 |order Dtd. 2025-04-23
10724/2025
OLD
MACA- COURT MISC.
35046/2025|30.04.2025 P K PARIDA NO. 3 |order Dtd. 2025-04-25 |APPEAL
1109/2023
OLD SEC.
MACA- COURT MISC.
35047/2025|30.04.2025 S K SAHOO NO. 3 |Order Dtd. 2025-04-29 |APPEAL
114/2024
OLD SEC.
MACA— COURT MISC.
35048/202530.04.2025 P K MISHRA NO. 3 |Order Dtd. 2025-04-29 |APPEAL
114/2024
OLD SEC.
MACA- COURT
35049/2025|30.04.2025 B BEHERA NO. 3 |Order Dtd. 2025-04-25
150/2025
OLD
CONTC- COURT
35051/2025(30.04.2025 S DAS NO. 3 |Order Dtd. 2025-04-22
339/2025
OLD
CONTO— COURT
35052/2025|30.04.2025 N BEHERA NO. 3 |order Dtd. 2025-04-29
519/2025
OLD
CONTC— COURT
35053/202530.04.2025 K PARIDA NO. 3 |Order Dtd. 2025-04-29
494/2025
OLD
CONTC— P.K.PATTANAYAK COURT
35054/2025|30.04.2025 173/2025 |1 S+N.MALLICK, NO. 3 |Order Dtd. 2025-04-29 |CONTEMPT
D.K.DASH OLD
CONTC-  |pATTANAYAK . COURT
35055/2025|30.04.2025 523/2025 |S.N.MALLICK. ggb 3 |order Dtd. 2025-04-29
D.K.DASH
CONTC- COURT
35056/202530.04.2025 B K MISHRA NO. 3 |Order Dtd. 2025-04-29
506/2025
OLD
COURT
WP (C) - o WRIT
35057/2025|30.04.2025 19189/2015 B N SARANGI ggb 3 |order Dtd. 2025-04-29 |gooion o
CONTC- COURT
35058/2025|30.04.2025 DILLIP SAMAL NO. 3 |Order Dtd. 2025-04-25 |CONTEMPT
9595/2023
OLD
COURT
WP (C) - o WRIT
35059/2025|30.04.2025 30435/200p M D BISWAL NO. 3 Order Dtd. 2025-04-23 | ~oo . o
OLD
COURT
WP (C) - o WRIT
35060/2025|30.04.2025 34830,/2023 |F K MOHANTY ggb 3 |order Dtd. 2025-04-23  |gooion o
WP (C) - COURT o WRIT
35061/2025|30.04.2025 34830,/2023 |B SAMAL No. 3 [order Dtd. 2025-04-23 | oo . o




| | loLD
COURT
WP (C) - TUSHAR KANTA o
35062/2025(30.04.2025 |01 [TRORE NO. 3 |order Dtd. 2025-04-29
OLD
COURT
WP (C) - o WRIT
35063/2025(30.04.2025 [0SV Ik PARTDA gib 3 |order Drd. 2025-04-29 [TROC
COURT WRIT
35064/2025(30.04.2025 |WE{C)- K PARIDA NO. 3 |Order Dtd. 2025-04-29 |ChANCH
- - 11111/2025 OLI.D ) (DIVISION
BENCH-1)
B () - COURT
35066/2025 30.04.2025 N K ROUT NO. 3 |Order Dtd. 2025-04-29
11249/2025
OLD
P () - COURT
35067/2025 30.04.2025 S SAMAL NO. 3 |order Dtd. 2025-04-29
11165/2025
OLD
COURT
WP (C) - SHARMISTHA _ _ WRIT
35069/2025 (30.04.2025 [{7ITT  |SEA gib 3 lorder pra. 2025-04-20 [FRTC
COURT
WP (C) - o WRIT
35071/2025(30.04.2025 |17 507 |a x PANDA gib 3 |order Drd. 2025-04-20 [[R7F.
COURT
WP (C) - o WRIT
35073/2025(30.04.2025 |17 02)7 N K ROUT gib 3 lorder ptd. 2025-04-29 [FRC
S COURT
35074/2025|30.04.2025 R.C.MUDULI NO. 3 |Order Dtd. 2025-04-25 |CONTEMPT
8184/2024
OLD
COURT
WP (C) - o WRIT
35076/2025(30.04.2025 [170EL7  ls ¢ pasH gib 3 |order Drd. 2025-04-20 [FRO°
S COURT
35077/2025 |30.04.2025 S.K.BISWAL NO. 2 |order Dtd. 2025-06-20
7767/2024
OLD
o COURT
35078/2025 |30.04.2025 S . SAHOO NO. 2 |order Dtd. 2025-04-25
154/2025
OLD
wp(C) - COURT BranCH
35079/2025(30.04.2025 |77 |6 K MOHANTA gg. Order Dtd. 9999-12-31 | [0
BENCH-1)
COURT
WP (C) - o WRIT
35080/2025(30.04.2025 [J00C)” N K ROUT gg. Order Dtd. 2025-04-29 (100
B () - COURT
35081/2025(30.04.2025 7717 N K ROUT gg. Order Dtd. 2025-04-29
o COURT
35082/2025 30.04.2025 S . SAHOO NO. |Order Dtd. 2025-04-25
153/2025 e
W (C) - COURT
35083/2025(30.04.2025 |07 N K ROUT gg. Order Dtd. 2025-04-29




FAO-

COURT

35084/2025(30.04.2025 [T2o7 . |s.SAHOO gg. Order Dtd. 2025-04-25
. COURT
35085/2025 30.04.2025 S . SAHOO NO. |Order Dtd. 2025-04-25
127/2025 e
WP (C) - COURT
35086/2025(30.04.2025 77127 N K ROUT gg. Order Dtd. 2025-04-29
o COURT
35087/2025 30.04.2025 S . SAHOO NO. |Order Dtd. 2025-04-25
121/2025 e
COURT
WP (C) - o WRIT
35088/2025(30.04.2025 |10 1907 N K ROUT gg. Order Dtd. 2025-04-29 |io7C
CONTC- COURT
35089/2025 30.04.2025 RANJIT MOHANTY NO. |order Dtd. 2025-04-25
7495/2024 .
COURT
WP (C) - o WRIT
35090/2025(30.04.2025 |7 007 P K JENA gg. Order Dtd. 2025-04-29 1800 .
I COURT
35091/2025 30.04.2025 H.K.MOHANTA NO. |Order Dtd. 2025-04-25 |CONTEMPT
5880,/2024 .
S COURT
35092/2025 30.04.2025 M.MISHRA NO. |order Dtd. 2025-04-25
7290/2024 e
COURT
CRLA- CRIMINAL
35093/2025(30.04.2025 (L0 P K MORANTY NO. 2 (Order Dtd. 9999-12-31 | = T
OLD
N M/S DINESH COURT
35094/2025(30.04.2025  [(OVTEF - kuMAR PANDA NO. 2 |order Dtd. 2025-04-25
A.K.MISHRA (2) OLD
WRIT
35095/2025|30.04.2025 |NEAC)- P K JENA §8UR2 Order Dtd. 2025-04-29 |DRANCH
04 11205/2025 o : (DIVISION
BENCH-1)
I COURT
35096/2025 30.04.2025 P.K.LENKA NO. 3 |order Dtd. 2025-05-09
1783/2025
OLD
W (C) - COURT
35097/2025 30.04.2025 P K JENA NO. 3 |order Dtd. 2025-04-29
11161/2025
OLD
- COURT
35098/2025 30.04.2025 P.K.MOHANTY NO. 3 |order Dtd. 2025-03-25
207/2025
OLD
o COURT
35099/2025 30.04.2025 G.N.SETHI NO. 3 |order Dtd. 2025-04-25
174/2025
OLD
COURT
WP (C) - o WRIT
35100/2025(30.04.2025 /20707 lp k JENA ggb 3 |order Drd. 2025-04-20  [[R1F.
] FAO- COURT
35101/2025(30.04.2025 207 |S.SAHOO coURY order ptd. 2025-04-25




| | G|
. COURT
35102/2025|30.04.2025 S.SAHOO C.0. NO. 3 |Order Dtd. 2025-04-25
174/2025
OLD
COURT
SRO- SECOND
35103/2025|30.04.2025 11/2004 D NAYAK c.0O. NO. 3 |Order Dtd. 2025-05-12 APPEAL
OLD
SLADL- COURT
35104/2025|30.04.2025 D NAIK C.0. NO. 3 |Order Dtd. 2025-04-25 BAIL-2
2498/2025
OLD
W (C) - COURT
35107/2025|30.04.2025 P. K. JENA C.0. NO. 3 |Order Dtd. 2024-12-02
29967/2024
OLD
W (C) - COURT
35109/2025|30.04.2025 P. K. JENA c.0. NO. 2 |Order Dtd. 9999-12-31
8627/2025
OLD
SLAPL- COURT
35110/202530.04.2025 DK NAIK C.0.  [NO. 2 |order Dtd. 2025-04-29 |BAIL-1
6967/2024
OLD
SLAPL- COURT
35111/2025|30.04.2025 DK NAIK c.0O. NO. 2 |Order Dtd. 2025-04-29
6960/2024
OLD
BLAPL COURT
35112/2025|30.04.2025 DK NAIK c.0O. NO. 2 |Order Dtd. 2025-04-29
6961/2024
OLD
SLAPL. COURT
35113/202530.04.2025 LD PANDA C.0.  [NO. 2 |order Dtd. 2025-04-29 |BAIL-2
984/2025
OLD
. COURT
35114/2025|30.04.2025 S. SAHOO c.0. NO. 2 |Order Dtd. 2025-04-25
166/2025
OLD
BLAPL COURT
35115/2025|30.04.2025 KK NATH c.0. NO. 2 |Order Dtd. 2025-04-29 BAIL-2
8432/2024
OLD
COURT
WP (C) - e WRIT
35116/2025|30.04.2025 7203/2025 B.K. SWAIN C.0. gg. Order Dtd. 2025-05-08 BRANCH-5
WP (C) - COURT o WRIT
35117/2025|30.04.2025 11684/2025 D NAYAK c.0. NO. 6 Order Dtd. 2025-06-25 BRANCH=6
BLAPL- COURT
35118/2025|30.04.2025 10401/2024 DP DASH c.0. NO. 6 Order Dtd. 2025-04-29
BLAPL- COURT
35119/2025(30.04.2025 |, ""  |AMRESH MOHANTY |C.0. | °"". |Order Dtd. 2025-04-29 |BAIL-1
BLAPL- COURT
35120/2025|30.04.2025 2640/2025 RK NAIK Cc.0. NO. 6 Order Dtd. 2025-04-29 BAIL-1
COURT
WP (C) - o WRIT
35122/2025|30.04.2025 11183/2025 R. K. DEHURY c.0o. gib 2 |Order Dtd. 2025-04-30 BRANCH-3
[34819/2025(30.04.2025 [wp(C) - IMANOJ KUMAR  |GENERAL | lorder Dtd. 2024-06-21 |WRIT




114541/2024 [RANA | BRANCH-1 |Nc
(S
WP (C) - MANOJ KUMAR o WRIT
34828/20251(30.04.2025 7390/2024 |RANA GENERAL Order Dtd. 2024-04-03 BRANCH-7 ?g
WP (C) - MANOJ KUMAR . WRIT (S
34831/20251(30.04.2025 16808/2024 RANA GENERAL Order Dtd. 2024-07-23 BRANCH=2 [Nc
(S
WP (C) - MANOJ KUMAR L WRIT
34836/20251(30.04.2025 21423/2021 RANA GENERAL Order Dtd. 2024-11-18 BRANCH-8 z;
(S
CRLMC- .
34842/2025|30.04.2025 SUSHILA GENERAL Entire Document No
1478/2025 10
ABLAPL- ASTSH KUMAR (s
34843/2025(30.04.2025 (g 000 o oy GENERAL Order Dtd. 2025-04-05 |BATIL-2 Tg
WRIT :;
WP (C) - GOPABANDHU L BRANCH
34844/2025(30.04.2025 |20 ol Ch s by GENERAL Order Dtd. 2018-11-20 | /[ ufc. oo Ti
BENCH)
WPC (OAC) - |MANAS RANJAN o (S
34845/2025(30.04.2025 |30 SAHOG GENERAL Order Dtd. 2023-03-09 |OA Branch | -
WPC (OAC) - |MANAS RANJAN o (S
34846/2025(30.04.2025 | 7 UE o0 GENERAL Order Dtd. 2023-03-13 |OA Branch| -
WPC (OAC) - |MANAS RANJAN o (S
34847/20251(30.04.2025 40/2009 SAHOO GENERAL Order Dtd. 2023-03-09 OA Branch NG
WPC (OAC) - |MANAS RANJAN e (S
34850/20251(30.04.2025 2212/2008 |SAHOO GENERAL Order Dtd. 2023-03-10 OA Branch o
WPC (OAC) - |MANAS RANJAN o (S
34853/20251(30.04.2025 2213/2008 |SAHOO GENERAL Order Dtd. 2023-03-10 OA Branch -
(S
BLAPL- SARBESWAR . CRIMINAL
34854/2025|30.04.2025 5283/2022 |SAHOO GENERAL Entire Order MISC Iilg
W (C) - PRAFULLA N | WRIT (S
34855/2025(30.04.2025 26714/2022 CHANDRA GENERAL Petition With Annexures BRANCH=6 No
ACHARYA 25
ABLAPL- (S
34863/20251(30.04.2025 APARESH BHOI GENERAL Order Dtd. 2025-04-29 No
3168/2025 ot
CONTC- HIMANSHU (s
34864/20251(30.04.2025 479/2025 BHUSAN DASH GENERAL Order Dtd. 2025-04-29 gg
WPC (OA) - |MANOJ KUMAR e (S
34865/20251(30.04.2025 2008/2017 |RANA GENERAL Order Dtd. 2022-08-08 OA Branch NG
PRAFULLA [
34866/2025(30.04.2025 |"E(C)- CHANDRA GENERAL Order Dtd. 2024-09-20 |'RiT (S
5437/2024 BRANCH-1 |No
ACHARYA
(S
WP (C) - SOUMYAKANTA WRIT
34867/2025/30.04.2025 |12 5055 |pR7pATHY GENERAL Annexure BRANCH-7 Tg
SA- SWETAMBARA SECOND | (S
34871/20251(30.04.2025 228/1999 PUROHIT GENERAL Order Dtd. 2024-08-07 APPEAL NG
WP (C) - SOUMYASARATHT o (S
34943/20251(30.04.2025 25369/2024 DAS GENERAL Order Dtd. 2025-04-29 NG




FAO-

DEVI PRASAD

MISC.

34963/2025(30.04.2025 o0 R GENERAL Order Dtd. 2024-08-06 |APPEAL
SEC.
| RVWPET- MANOJ KUMAR
35032/2025(30.04.2025 ;oo A GENERAL Order Dtd. 2025-04-29
WP (C) - MANOJ KUMAR WRIT
35033/2025(30.04.2025 |10 07 o b GENERAL Order Dtd. 2025-04-11 > . .
ABLAPL- PRAMOD KUMAR
35035/2025(30.04.2025 [, o GENERAL Final Order
WP (C) - MANOJ KUMAR WRIT
35105/2025(30.04.2025 10000 0o ) GENERAL Order Dtd. 2025-04-29 |'F o .
WP (C) - WRIT
35108/20251(30.04.2025 8445/2024 SHOVAKAR GENERAL Order Dtd. 2024-04-16 BRANCH-4
FA-
34862/2025(30.04.2025 S50 oo [B. MOHANTY GENERAL Order Dtd. 2008-06-18
BLAPL- PARTHA SARATHI
34869/2025(30.04.2025 oo D | GENERAL Order Dtd. 2025-04-24
] JCRLA- Judgement Dtd. 2024-03- |[CRIMINAL
34875/2025130.04.2025 14/2021 D.NAYAK GENERAL o8 APPEAL
WP (C) - PRAVAKAR o
34884/2025(30.04.2025 oo C o oo GENERAL Order Dtd. 2018-05-01
MATA- KHETRAMOHAN FIRST
34892/2025(30.04.2025 |5, oo, o GENERAL Order Dtd. 2025-04-21 | 257
WP (C) - Order Dtd. 2024-01- WRIT
34896/202530.04.2025 34596/2023 A K RAY GENERAL 22Petition,Annexure, BRANCH-5
34904/2025(30.04.2025 |"E(C)- S MOHARANA GENERAL
04 10521/2025
WRIT
WP (C) - BRANCH
34905/2025(30.04.2025 )¢ )7 oM R BARIK GENERAL (DTVISTON
BENCH-3)
WP (C) - WRIT
34906/2025(30.04.2025 |, .07 oo IN K SAHU GENERAL RANCH T
] RVWPET- CIVIL
34907/2025(30.04.2025 | oo C|T BAG GENERAL CEVISTON
~34909/2025 30.04.2025 |NELC)- T BAG GENERAL
U8 27773/2024
~34912/2025 30.04.2025 |WP(C)- P K BARIK GENERAL
U8 8702/2004
~34914/2025 30.04.2025 |"PL(O) - S K MANDAL GENERAL
04 1816/2025
. MISC.
34917/20251(30.04.2025 254/2019 H K PANDA GENERAL APPEAL

SEC.




FAO-

MISC.

34919/20251(30.04.2025 804/2018 D K MOHANTY GENERAL APPEAL
SEC.
WRIT
WP (C) - BRANCH
34922/2025(30.04.2025 |50 |G SUNDARA GENERAL (DTVISTON
BENCH)
e MISC.
34924/2025130.04.2025 S CHOUDHURY GENERAL APPEAL
431/2020
SEC.
. MISC.
34927/2025130.04.2025 S CHOUDHURY GENERAL APPEAL
13/2021
SEC.
| CONTC-
34928/2025130.04.2025 7568/2024 D BISWAL GENERAL
. MISC.
34929/2025130.04.2025 P K PARIDA GENERAL APPEAL
314/2019
SEC.
. MISC.
34930/20251(30.04.2025 P K PARIDA GENERAL APPEAL
509/2014
SEC.
WP (C) - WRIT
34931/20251(30.04.2025 3975/2025 K PARIDA GENERAL BRANCH-3
WP (C) - WRIT
34936/20251(30.04.2025 16319/2018 P K PARIDA GENERAL BRANCH-8
- W (C) - WRIT
34938/20251(30.04.2025 16220/2018 P K PARIDA GENERAL BRANCH-1
LAA- FIRST
34942/2025(30.04.2025 |23 . |B SAHOO GENERAL ADDPEAL
RVWPET- CIVIL
34944/2025130.04.2025 110/2024 B SAHOO GENERAL REVISTON
WP (C) - WRIT
34945/2025130.04.2025 7703/2017 P K PARIDA GENERAL BRANCH-8
34946/2025(30.04.2025 |WE(C)- P K PARIDA GENERAL
-04. 16217/2017
34947/2025(30.04.2025 |WELC)- P K PARIDA GENERAL
-04. 16219/2017
WP (C) - WRIT
34948/2025130.04.2025 13145/2016 P K PARIDA GENERAL BRANCH-1
WP (C) - WRIT
34949/2025130.04.2025 16320/2018 P K PARIDA GENERAL BRANCH-8
WP (C) - WRIT
34950/2025(30.04.2025 | 235)7 o |p K PARIDA GENERAL BRANCH-8
] WP (C) - WRIT
34951/20251(30.04.2025 17361/2015 P K PARIDA GENERAL BRANCH-3




|

WP (C) -
34952/2025(30.04.2025 |, 0007 o N K ROUT GENERAL
WP (C) - WRIT
34969/2025/30.04.2025 | 350y /5gy3 D BISWAL GENERAL BRANCH-4
34970/2025(30.04.2025 |NE(C)- D BISWAL GENERAL
04 4300/2025
WP (C) - WRIT
34971/2025|30.04.2025 |, ) . 1B K SINGH GENERAL o CHoD
| RSA- SECOND
34972/2025(30.04.2025  [70°° . |R Das GENERAL ot
34973/2025(30.04.2025 |NE(C)- S BISWAL GENERAL
04 6043/2025
WP (C) - WRIT
34975/2025130.04.2025 9671/2016 R K MOHANTY GENERAL BRANCH-5
34977/2025|30.04.2025 CMP - N K SAHU GENERAL
U4 550/2025
CONTC—
34978/20251(30.04.2025 5670/2024 D K BEHERA GENERAL
34979/2025(30.04.2025 |©9CT N K SATAPATHY |GENERAL
04 5065/1991
WP (C) - WRIT
34980/2025(30.04.2025 | C1° P K SWAIN GENERAL R ANCHL S
34981/2025(30.04.2025 |"E(C)- P K MISHRA GENERAL
04 18862/2024
34982/2025(30.04.2025 |NE(C)- P K LENKA GENERAL
10550/2025
BLAPL-
34984/2025(30.04.2025 o000 |s BISWAL GENERAL BATL-1
WP (C) - WRIT
34985/2025(30.04.2025 |1 00 lc R NAYAK GENERAL A
BLAPL-
34986/2025|30.04.2025 189/2025 P K DAS GENERAL
. MISC.
34987/20251(30.04.2025 P K ROUTRAY GENERAL APPEAL
236/2019
SEC.
WP (C) - WRIT
34989/20251(30.04.2025 31474/2023 D SAMAL GENERAL BRANCH

(DIVISION




8574/2024

| BENCH-2)
34991/2025 30.04.2025 gié?;;2023 U C MOHANTY  |GENERAL N NCH_ S
15499372025 [30. 04,2025 QSégg;2021 P K SAHOO GENERAL gii;CH_l
34994/2025(30.04.2025 |10 5)°  lp mEHERA GENERAL N NCH1
34996/2025(30.04.2025 ??gg?gazS P BEHERA GENERAL
34998/2025(30.04.2025 2?25?;025 P S DAS GENERAL
35000/2025(30.04.2025 |JPIS)7 5 pena GENERAL N NCH-3
35002/2025(30.04.2025 |12 1907 15 R NAvVAK GENERAL N ANCH-2
35003/2025(30.04.2025 22?5?;025 J P KAR GENERAL
35006/2025(30.04.2025 (7007 5 nena GENERAL o NCH-3
35007/2025(30.04.2025 (72197 o K swaTN GENERAL N ANCH-8
35008/2025(30.04.2025 ?5252;2024 M DAS GENERAL
35009/2025(30.04.2025 2??53;024 M DAS GENERAL
35010/2025(30.04.2025 225;2023 P K JENA GENERAL gggCH_S
35011/2025(30.04.2025 |"E{C)- J P KAR GENERAL
29656/2024
35013/2025(30.04.2025 ggggf;oz4 R. R. DASH GENERAL gigiifonAnnexure’Entire
35014/2025(30.04.2025 g§§3>5025 §§i§§A§UMAR GENERAL Order Dtd. 2025-04-08 gii;CH_6
35034/2025(30.04.2025 gfég;;2023 C SAHU GENERAL gii;CH_5
[35050/2025 [30.04.2025  [PLAPL- S DAS GENERAL Order Dtd. 2024-10-04




ABLAPL-

35065/2025(30.04.2025  [A0PATR |5, R. NAYAK  |GENERAL Order Dtd. 2025-04-29
35068/2025(30.04.2025 222?53525 J. R. NAYAK  |GENERAL Order Dtd. 2025-04-29
35070/2025|30.04.2025 ggég};o25 mrrrer AR GENERAL Order Dtd. 2025-04-07 [f82t
35072/2025(30.04.2025 222?53525 gigiﬁ RANJAN - lopNERAL Order Dtd. 2025-04-29
35075/2025 30.04.2025 252235024 ﬁiiiigKKUMAR GENERAL Order Dtd. 2025-04-24
35106/2025(30.04.2025 2???52624 S. PANDA GENERAL Order Dtd. 2025-04-23
35121/2025(30.04.2025 §§é§>5025 B PANDA GENERAL ?EgZEiEE§5,2025_O4_ giiECH_7
35123/202530.04.2025 ?§£§>5025 o CHANDRR cENERAL Order Dtd. 2025-03-19
35124/2025(30.04.2025 §§§§52625 Eiﬁgii CHANDRA | pNERAL Order Dtd. 2025-04-23

NIC



